Annexure — 7
Name of the corporate debtor: Andes Town Planners Pvt. Ltd, - under CIRP ; Date of commencement of CIRP: 02.03.2023

(Date of receipt of order 10.03.2023); List of creditors as on: 29.11.2023

List of operational creditors (Government dues)
(Amount in%)

Note : Amt admitted provisionally as books and records of CD is not available
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Total - - -
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